95 Written Answers KARTIKA 26, 1886 (SAKA)

Doctors:

(i) Grart of SSRC on probation to
final year M.B.B.S. students. After
passing their fina] M.B.B.S. examina-
tion, they are taken in as SSRC officers
on production of provisional Medical
Registration Certificates.

(ii) Reservation of 50 per cent
vacancies occurring during the Emer-
gency in the Medical Services under
the Central and State Governments
for those who join the Army Medical
Corps temporarily and are later re-
leased.

Nursing Officers:
(i) Secondment of «ivil#an nurses
from State Services.

(ii) Grant of temporary commis-
sions to civilian nurses recruited from
Central|State Medical Services and
direct from the open market in relaxa-
tion of one of the qualifications of
eligibility viz. midwifery.

(iii) Recruitment of civilian nurses
who are married or who are widows
with encumbrances to the Local Cadre
of the Military Nursing Service.
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Suicide by Defence Personnel

29, Shri Kajrolkar; Will the Minis-
ter of Defence be pleased to state:

(a) the number of defence perscn-
nel who committed suicide during the
last five years; and

(b) whether any investigations
were made to ascertain the reascns
therefor?

The Deputy Minister in the Minis-
try of Defence (Dr. D. S. Raju): (a)
290.

(b) Yes, Sir.

Community Listening Sets for M.F

Shri Vidya Charan Shukla:
Shri Uikey:
Shri Hukam Chand
Kachhavaiya:

Shri Bade:

30. Shri Chandak:
Shri Wadiwa:
Shri Surya Prasad:
Shri R. S. Tiwary:
Shri J. P. Jyotishi:
Shri Bakliwal:

Will the Minister of Information and’
Broadcasting be pl d to state:

(a) whether the Government of
Madhya Pradesh were supplied with
Community Listening Sets in time
during 1961-62, 1962-63 and 1963-64;

(b) if not, the reasons for the delay:
and

(cy the steps taken by the Centrai
Government for timely supply of
these sets to that government?

The Minister of Information
Broadcasting (Shrimati

and
Indira:
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Gandhi): (a) No, Sir. There had been
some delay in the supply of Commu-
nity Listening Sets.

(b) The delay had generally been
due to:

(i) late communication of their
requirements by the States and
consequent delay in the placement
of consolidated indent;

(ii) time taken in making
arrangements for supplies and
the time taken by the firms to
commence and complete the sup-
plies;

(iii) demand for
foreign exchange by
and ’

(iv) difficulty in procurement
of requisite quantity of essential
components such as transistors.

release of
suppliers;

(c) Government of India have per-
mitted the Government of Madhya
Pradesh to procure directly 3,000 Com-
munity Listening Sets. Simultaneous-
ly, the Director General, Supplies and
Disposal has been requested to ex-
pedite the supplies.

Recommendations of Bonus Commis-
sion

31. Shrimati Ramdulari Sinha: Will
the Minister of Labour and Employ-
ment be pleased to state:

(a) the likely impact of the decision
of Government in respect of the re-
commendations of the Bonus Commis-
sion on the workmen of Sugar Indus-
try; and

(b) the extent to which the work-
men of the Sugar Industry will be
affected as a result of the modifica-
tions made by Government in respect
of the recommendations of the Com-
mission?

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) and
(b). Government's decisions on  the
Commission’s report apply to the
‘Sugar Industry in the same manner as
they apply to other industries. The
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impact of the recommendations on
the warious individual industries or
their workmen can be known after
the recommendations are actually im-
plemented. ol

Minimum Wages

33 f Shri Nambiar:
7 Dr. Saradish Roy:

Will the Minister of Labour and
Employment be pleased to state:

(a) the names of the industries in
the country which do not pay to ‘the
workers minimum wages based on
the norms laid down by the 15th
Session of the Indian Labour Confer-
ence; and

(b) the reasons for not implement-
ing these norms?

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): (a) and (b). Infor-
mation is not available. The time and
labour involved in collecting the same
from the State Governments etc; wil!
not be commensurate with the object
in view.

Low Grade Employees of NEFA
( Shri A. 41(‘ Gopalan:

344 Shri Nambiar:
| Dr. Saradish Roy:

Will the Minister of
Affairs be pleased to state:

External

(a) whether he received a memo-
randum from the lower grade emplo-
vees of Dibang valley in Lohit Fron-
tier Division NEFA regarding their
difficult l#ving conditions; and

(b) if so, the steps taken to redress
their grievances?

The Minister of External Affairs
(Shri Swaran Singh): (a) Yes. Their
main grievance was that, their salaries
wefe not disbursed regularly.

(b) Enquiries have shown that all
pay bills are at present encashed at





